
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL PRINCIPAL 
BENCH, NEW DELHI 

Original Application No. 1144 of 2024 
Mohan Singh Bagdri      Applicant 

Versus 
State of Uttarakhand Ors.   Respondents  

I N D E X  
S.No. Particulars       Pages  
1. Index  
2. Action Taken Report on behalf of the 
 Uttarakhan Pollution Control Board 
3. Annexure 1 
 Copy of letter dated 22.07.2025 
 
4. Annexure 2 
 Copy of the letter dated 25.07.2025 
 
5. Annexure 3 
 Copy of letter dated 02.08.2025 
 
 

Filed by  

 
 

[MUKESH VERMA] 
Advocate for the UKPCB 

Ch. No. 50, Old Block 
Supreme Court of India, 

New Delhi 110 001 
(M) 9810108098 

E-mail: mvermadv@gmail.com  
New Delhi  
Dated: 04.08.2025 

374

mailto:mvermadv@gmail.com


1

375



2

376



3

377



4

378

FreeText
Annexure-1



5

379

FreeText
Annexure-2



6

380

FreeText
Annexure-3



7

381



8

382



9

383



10

384



11

385



12

386



13

387



14

388



15

389



16

390



17

391



18

392



19

393


	index misc
	ATR of UKPCB in OA No. 1144 of 2024-Mohan Singh Bagdi Vs State of Uttarakhand

